
CUTRAL .ADIIJJII8T&\TIVB TIUBUBAL 
PIUBCIPAL DBCB, 

CP BO. 222/2006 
MA BO. U841~006 
OA BO. ~438/~003 

Neuv Delhi, this the 16th day of May, 2007 

BOB'BL& 8B. L.K.J08JII. VICB CBADUI.D' (A) 
BOB'BLB 811. MVDSB KUIUit GVPTA. MRDil fJ) 

H.R.Basbal 
Retired Director 
Department ofTelecom, 
R/ o House No.90/37A, 
F:irat F1oor, Malviya Nagar, 
lleuv Delhi-110017. 

(By Advocate: Sh. S.N.Anand) 

1. 

2. 

Versus 

Sb. Brijesb Kumar, Secretary, 
Department ofTelecom, 
Ministry of Communication, 
Sancbar Bbawan, 
20, Aahoka Road, 
New Delhi-110001. 

Sb. P.Muralidharan, 
Assistant Director General (Pension) 
Department ofTelecom, 
Sancbar Bbawan, 
20, Ashoka Road, 
New Delbi-110001. 

(By Advocate: Sh. B.S.Jain) 

ORDJ'.R (ORAL) 

Boa'ble ab. Kullesb Kumu Gupta, Kembef' CJ) 

Learned counsel for respondents has filed compliance affidavit of Sb. 

P.Muralidhanm, Under Secretary, Depaatment ofTelecommunicatioo 8DIIexmg a copy of 

sanction to the tune ofRs. 77,342/- paid on account ofmterest as directed by this Tribunal 

m OA-243812003. 
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2. Oa perusal of the same~ we are satisfied that the dnctiODs iaued to this Tribunal 

stands satisfied. CP is dillllissed. Notices .-e discharged. If applicant is agriewd by 

the orders passed by the nspoodeats he can take appropriate steps available to him uader 

the law on the subject. 
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" (L.K.JOSID) 
Vice Chainn.a (A) 




